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Petition(s) for Special Leave to Appeal (Civil) No(s).30468/2008

SURENDRA KUMAR SHARMA Petitioner(s)
VERSUS
MAKHAN SI NGH Respondent ( s)

(Wth prayer for interimrelief and office report )

Date: 22/07/2009 This Petition was called on for hearing today.

For Petitioner(s)
M. Arun Kumar Beriwal , Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Service of notice on the sole respondent is conplete. There is no
appear ance.

List the matter before the Hon' ble Court.
(Ashok Menon)
aa Regi strar



